
such reference. It was also pointed out to" the Association tbat siDce one' of the 
demands bad been referred to thead~udica
tion, strike on their part would be iIl~. 
The Aircraft Maintenance Engineers, 
DeYertheless, decided to go on strike from 
9-30 P. M. on the 6th November, 
1967. 

DIIIECI'ORS OF PUBLIC 
lNsTRucnON 

457. SHRlE~WARAREDDY: Will the 
Minister of EDqCATION be pleased to 
state: 

(a) whether the Directors of Public 
Instruction from the States who met recentiy 
in Delhi have decided to launch a nation-
v.:ide programme of school improvement 
es.p,ecially, primary schools by mobilising the 
lOCal community; and 

(b) if so, the main features of the pro-
'gramme? 

THE MINISTER OF STATE IN THE 
I'vI:lNISTRY OF E,DUCATI9N (~H..RI 
BRAGWAT JIlA AZAP): (a) It was 
decided that nation wide programme of 
school improvement was one of great 
urgency and tbat all State Governments 
should go ahead with the programme. 

(b) The main features of the programme 
of School Improvement among other things, 
include the following:-

(i) Provision of adequate and suitable 
accoll1JIlodation, furniture, equi~ 
ment. 

(ij) Provision of ~tary facilities. 
(iii) Provision of drinking water faci-

lities. 
(jy) Provision of a Library. 
<.) lI~tter jltilis;ltion' of i"" ~!luipment 

etc. 
(.j) Elimination of sta~tion and 

wastage. 
,< .. ii) Oreation of congenial atmosphere 

in schools, by adoption of better 
techniques of teaching: provision 
of scope for all pupils to participate 
in class work. . 

(Mill) Ensuring regular attendance and 
greater attentiveness. 

(ix) Organising special help for slow 
learners and those whose home 
conditions are not conducive to 
siudy. 

(x) Work experience. 

CLmr0F ~NsAno~; BY ~~" 

458. SHRI ESWARA REDDY: Will the 
Minister of HOME AFFAIRS be pleased 
to sta,te: 

(a) ",hct~ the Nizam of li)',\ll;~l'lI~ 
has c~ compensation of Rs. 51! ~ 
for the Sarf-e-i(has (Crown) lands ~en 
over by Government in 1949 under 
an agr~ent with his grandfather; 
and 

(b) if so, the action taken thereon? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN) : (a) and (b) The 
Government of Andhra Pradesh were 
paying Rs. 25 lakhs per year to the late 
Nizam as compensation for the Sarf-e-Kbas 
property taken over by the State Goyern-
ment in 1949. 

The present Nizam bas represented for 
the continuance of this payment to him. 
The representation bas been forwarded to 
the State Government for their com-
ments. 

EXPLOSIONS IN SRlNAGAR 

459. SHRl MAYAVAN: Will the Minis-
ter of HOME AFFAIRS be pleased to 
state: 

<1') w,h~ther it is a fact tbat ""Il~ons 
OCCUI1~ in SriJl~pr during t~ c1ffiew 
~u.rs on the 6th October, 1~67; 

(b) if so, whether some foreign band hils 
been responsible for this explosi,on; 
and 

(c) if so, the country involved and the 
action taken against the culprits? 

TliE ~TER OF HOME AFFAIRS 
(SlilU Y. B. CRAVAN): (a) No, Sir. 

(b), and (c) Do not arise. 

DBvELoPNENT OF I)ELID 

46(1. f!llRi MAY AVAN: Will the ~inis
ter Qf HOME AFFAIRS be pleased to 
SWe 

(a) whether it is a fact that the Chiol' 
Executiv~ Councillor has written a letter 
to him requesting him to conv~ne a meeting 
or the liigh-power board set up some ~years 
ago for the integrated development of the 
0eIhi Metropolitan area; 

(b) whether the COuncillor hils 'I!so cOJ!>-
plained that neighbouring States baye ralled 



to 'i9lPlCment the drainage sChemes con-
ceived in the past and this has resulted in 
tbe tecurrence offloods in Delhi area; and 

(c) whether the Councillor, has sought 
tbe intervention of the Home Minister for 
filling Janazgarh Lake to full capacity so 
that this could prevent the flooding of 
areas in the Union Territory? 

1'I'IE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAiRS (SHRI 
VIDYA CHARAN SHUKLA): (a) No 
Sir. 

(b) and (c) Do not arise. 

SErTmo UP OF POSH HOTEl.'; IN TIlE 
CoUNTRY 

461. SHRI MAYAVAN: 
SHRI D. N. PATODIA: 

'Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether it is a fact that Govern-
men! are considering to set up eight' pOsh 
hotels of international standard in 'the 
country; 

(b) if so, when they arc likely to "be set 
up; 

(c) the places where these' h'otels are to 
be setup; and 

(d) the total e.xpenditure involved? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH) : 

(a) Yes, Sir. The India Tourism Develop_ 
ment Corporation, a public sector under-
taking, has proposals to set up 'hotels of 
international standard in various tourist 
centres. 

(b) The hotels are scheduled to be com-
pleted during the current plan period. 

(e) The places where these hotels arc 
proposed to be set up are:-

Bangalore, Srinagar, Kovalam, Dum 
Dum Airport Calcutta, Santa Cruz 
Airport Bombay, Juhu &ach, Bon'tbay, 
Pannaji and Gulmarg. 

(d) The total cost involved in the con!;-
truction of these hotel projects will be 
approximately Rs. 3 emres. 
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HOTEL ACCOMMODATION IN DI!Lin 
464. SHRI BIBHUTI MISHRA: ,Will 

tbe Minister of TOURISM AND CivIL 
AVIATION be pleased to state: 

(a) whether it is a fact that a large number 
of tollrists are expected to visit India parti-
cularly Delhi in the ncar future; 

(b) whether it is also a fact that Delhi 
lacks hotel accommodation; and 

(c) if so, the steps taken to increase the' 
hotel accommodation in Delhi? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) Yes, Sir. Apart from the 
normal tourist traffic which is at its height 
in the winter months, the United Nations 
Commission for Trade and Development 
(UNClAD) is also holding its Conference 
in New Delhi in February and "Mareh, 
1968. Approximately 2,500 delClllltes-are 
expected to attend the UNCT AD Con-
ference. 




